RAJYA SABHA
Wednesday, the 19th July, 2017/28th Ashadha, 1939 (Saka)

The House mel at eleven of the clock,
MR. DEPUTY CHAIRMAN in the Chair

PAPERS LAID ON THE TABLE
sfi R A (SR IS): WY, W UH @Ec A ST B .. (HIEH). .
MRE. DEPUTY CHAIRMAN: Let me first dispose this. ...(Inferruptions)...
Notification of the Ministry of Home Affairs
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e 2=l W) WH ved T I gl [Placed in Library. See No. L.T. 7061/16/17]

REPORT OF THE SELECT COMMITTEE ON THE CONSTITUTION
(ONE HUNDRED AND TWENTY-THIRD AMENDMENT)
BILL, 2017
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EVIDENCE TENDERED BEFORE THE SELECT COMMITTEE ON THE
CONSTITUTION (ONE HUNDRED AND TWENTY-THIRD
AMENDMENT) BILL, 2017
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REPORT OF THE DEPARTMENT RELATED PARLIAMENTARY
STANDING COMMITTEE ON CHEMICALS
AND FERTILIZERS
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2 Statements of the... [RATYA SABHA] ...Chemicals and Fertilizers
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STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON CHEMICALS AND FERTILIZERS
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(i)

Final Action Taken Replies of the Government on the recommendations
contained 1n the Twenty-fifth Report of the Committee (2015-16) on the
Observations/Recommendations contained in the Seventeenth Report (Sixteenth
Lok Sabha) of the Committee (2015-16) on the subject 'Petroleum Chemicals
and Petrochemicals Investment Regions (PCPIR) relating to the Ministry of
Chemicals and Fertilizers (Department of Chemicals and Petrochemicals),

Final Action Taken Replies of the Government on the recommendations
contained in the Twenty-sixth Report of the Committee (2015-16) on the
Observations/ Recommendations contained in the Twenty-first Report (Sixteenth
Lok Sabha) of the Committee (2015-16) on the 'Demands for Grants
{2016-17) of the Ministry of Chemicals and Fertilizers (Department of
Fertilizers);

{(111) Final Action Taken Replies of the Government on the recommendations

contained in the Twenty-seventh Report of the Committee (2016-17) on
the Observations/Recommendations contained in the Twenty-second Report
{Sixteenth Lok Sabha) of the Committee (2015-16) on 'Demands for Grants
{2016-17Y of the Ministry of Chemicals and Fertilizers (Department of

Chemicals and Petrochemicals);, and

{(iv) Final Action Taken Replies of the Government on the recommendations

contained in the Twenty-eight Report (Sixteenth Lok Sabha) of Committee
on Chemicals and Fertilizers regarding Action Taken by the Government
on the recommendations contained in the Twentieth Report {Sixteenth Lok
Sabha) on the subject 'Functioning of Autonomous Institutions - Central
Institute of Plastics Engineering Technology (CIPET) and Institute of Pesticides
Formulation and Technology (IPFT) relating to the Ministry of Chemicals
and Fertilizers (Department of Chemicals and Petrochemicals).



